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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH, GUWAHATI

0.A. No.155 of 2005 -

DATE OF DECISION: 01.03.2007

Shri Abhay Kumar . Applicant(s)
- Mr UK. Nair, Mr BX. Talukdar, Mr B. Sarma . Advocate(s) for the

Mr Arun C and Ms B. Chakraborty applicant(s)

- Versus -
Union of India & Ors. Respondents
Ms U.Das, Addl. CGS.C. ~ Advocate(s) for the
' Respondent(s)
CORAM:

" ‘THE HON’BLE SHRI K.V. SACHIDANANDAN, VICE CHAIRMAN

THE HON'BLE SMT CHITRA CHOPRA, ADMINISTRATIVE MEMBER

1. Whether reporters of local newépapers YJNO
may be allowed to see the Judgment?

2.  Whether to be referred to the Reporter or not? Ygs/No

3.  Whether to be forwarded for including in the Digest
S Being complied at Jodhpur Bench? . _ Yes/No

4.  Whether their Lordshxps wish to see the fair, copy
) of the Judgment ?

Yes/No
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CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

Original Application No.155 of 2005
Date of Order: This the 1° day of March 2007

The Hon’ble Sri K.V. Sachidanandan, Vice-Chairman

The Hon’ble Smt Chitra Chopra, Administrative Member

Shri Abhay Kumar,

S/o Shri Sunil Kumar Pathak,

Care: Shri Satyendra Thakur,

Ganpati Store, Leji Market,

Near: Bank Tinali,

P.O. & P.S. : Itanagar-791111,

District: Papumpare, Arunachal Pradesh e Applicant

By Advocates Mr U.K. Nair, Mr B.K. Talukdar,
Mr B. Sarma, Mr Arun C & Ms B. Chakraborty.

- Versus -

1. Union of India, represented by the
Director General (Posts),
Government of India,

Ministry of Communications,
Department of Posts, Dak Bhavan,
Sansad Marg, New Delhi-110001.

2. The Chief Post Master Genera},
North East Circle, ' 7
Shillong-793001. .. Respondents

By Advocate Ms U. Das, Addl. C.G.S.C.
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ORDE R (ORAL)

K.V. SACHIDANANDAN (V.C.)

The applicant, in response to a notification for
employment in the North East Postal Circle, Department of Posts,
applied for the post of Postal Assistant as per Annexure-A/l
Notification. The applicant has averred in the O.A. and also submitted
that the applicant is e}igiblé to be considered for the selection since
he complies with all the qualification prescribed in the notification.
One of the conditions prescribed in the Notification is that the
candidates should have studied the language declared as local
language by the State Government as a subjectl at least upto
.Matriculation level. The applicant’s apprehension is that he is not
being considered, as the applicant has not studied in the local
language. Therefore, the applicant has filed this O.A. seeking the
~ following reliefs: |

“8(1) Issue appropriate order(s)/direction(s) to the
Respondent No.2 to submit the ‘Names of
shortlisted candidates for the Recruitment of
Postal Assistants (SBCQO} who have been called
for to appear in the Written/Aptitude Test and
Computer Test (including. typing skill on
computer) duly showing the percentage of
marks secured by each candidate in the order
of merit in 10+2 standard or 12% Class
Examination’ alongwith  other relevant
recruitment records for the kind perusal of the
Hon’ble Tribunal; and issue such further
order(s)/direction(s) as the Hon’ble Tribunal
may deem proper in the circumstances of the
case, after perusing the relevant records to be
submitted by the Respondent No.2

(i) Issue such further order{s)/direction(s) to the
Respondents to declare the recruitment
process as null and void, if the Hon’ble
Tribunal is satisfied, after perusing the
relevant recruitment records, that the present
applicant has illegally and discriminately been
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denied opportunity to  take part in the
‘Recruitment of Postal Assistants (SBCO)
conducted by the Respondent No.2: and also
pass any other order(s)/direction(s) as the
Hon'ble Tribunal may deem fit and proper as
to the circumstances of the case warrant:

(iii} Make the declaration absolute that the
Recruitment of Postal Assistants (SBCO)
conducted by the Respondent No.2 through
the Recruitment Test held on 25.05.2006
(WEDNESDAY) as irregular, null and void...... "

2. The respondents have filed a detailed written statement

contending that in para 3.2III of the Prospectus it is mentioned,

“candidates should have knowledge of local language of the State, i.c.

should have studied the language declared as local language by the |

State Govt. as a subject at least up to Matriculation level (HSLC)".

The applicant claimed that the State of Arunachal Pradesh, where the

applicant presently resides, has no recognized local language and as

many as twenty different tribes having their own tribal dialects are
residing in the State of Arunachal Pradesh. The applicant has studied

Hindi and Sanskrit as language subjects in the High)SchooI level and

Hindi is the official language of the Union of India. The applicant did

not study any of the local languages, but sl:udied. Hindi and Sanskrit

as language subjects in the High School level, therefore, he could not
fulfill the eligibility criteria prescribed for the post and his

candidature was rejected. The learned counsel for the respondents

submitted that the O.A. is to be dismissed.

3. | Heard Mr U.K. Nair, learned counsel for the applicant and
Ms U. Das, learned Addl. C.G.S.C. Learned counsel for the partigs
have taken us to the various pleadings, evidence and materials placed
on record. The learned counsel for the applicant argued that since

there is no local language prescribed for the State of Arunachal

|



Pradesh, Hindi, English and Sanskrit that the applicant is conversed

with will satisfy the condition laid down in the prospectus.

4. The learned counsel for the respond\ents, on the other
hand, persuasively argued that the applicant who presently resides in |
Arunachal Pradesh and ﬁ*orﬁ wﬁere he applied for the post, study of) ;
any of the local languages recognized by the State Government upto
Matriculation level was compulsory as per conditions laid down in-

Para 3.2 (a)(ili} of the Prospectus. Therefore, the applicant has no

case.

5. We have given due consideration to the arguments,
pleadings and materials placed on record. From the Notification
(Annexure-A/1) it is very clear that it was for the post of Postal
Assistants of Arunachal Pradesh and also vacancies were notified for
the North East Postal Circle. The methbd of selection that is
prescribed in the Prospectus is as follows: |

“5.1 The aggregate marks for selection will be 100,
consxst:mg of 40% weightage of percentage of marks
secured in 10+2 or 12™ Class, 50% weightage of
marks secured in aptitude test and 10 marks for
computer test (including typing skill on computer).

5.2 A merit list of the candidates will be prepared on the
basis of marks in the aggregate secured by them in
10+2 or 12™ Class Examinatioh from a recognized
University or Board of School Education or Board of
Secondary  Education (excluding  vocational
streams). This merit list is on the basis of 40% of the
percentage of marks secured by the candidates in
10+2 or 12™ Class Examination. For example, if a
candidate has secured 70% marks in 1042 or 12™
Class Examination, he would be awarded 40% of 70

- i.e. 28 marks for the purpose of preparing merit list.

5.3 Out of this merit list, candidates equal to 10 times of
vacancies (for each community separately as per the
vacancies reserved for each community) will be
called for to appear for the Aptitude test/written
test. The candidates selected will be addressed to
appear for Aptitude Test. Those who desires to

[



appear for the Aptitude Test should credit an
examination fee as under:-

i) Rs.100)/- for general candidates.

i) Rs.50/- for Scheduled Castes/Scheduled
Tribes/OBC/Ex-servicemen/Physically
handicapped candidates in any Post Office and
produce the receipt at the time of appearing
for test.

5.4 The Aptitude Test will contain 50 objective type
questions of 2 marks each and will include questions
on English, mathematics, general knowledge and
reasoning and analytical ability. The duration of the
test will be 60 minutes. 50% of the marks secured in
aptitude test will be given weightage for the final
assessment.”

6. On going through the written statement and arguments
advanced by the learned counsel for the parties it is clear that no local
language has been prescribed by the Arunachal Pradesh Government.
It is also borne out from the records that Hindi or English is the
language that is widely used by the local people. In the absence of
local language that is prescribed by the State Government one cannot
~ insist that local language that is not taught in the State be insisted for
consideration for employment. The learned counsel for the
respondents has produced a letter addressed by the Director of

School Education, Government of Arunachal Pradesh, Which is

repro.duced helow:

[



{IT()
The Director,
Postal Service,
Arunachal Pradesh Division,
Itanagar.

Sub: Regarding Knowledge of Local language

Ref: Yr.Ltr.No.SEDN-10/89(Part) dtd. 20/9/02.

Sir,

With reference to your letter on the subject cited

above, I am directed to inform you that Edn. Deptt. has

English as I* Language and Hindi as 2™ language in the

School of Arunachal Pradesh. No local language is taught

upto Class - X level in the state of Arunachal Pradesh.

This is for favour of your information.
Yours faithfuily,
Sd/-
( M. Dutta ) DDSE (A)
for Director of School Education,
Govt. of Arunachal Pradesh,
itanagar.”

7. It is quite clear from the above that the Education
Department has English as I* language and Hindi as 2™ language in
the schools of Arunachal Pradesh. No local language is taught upto
Class X in the schools of Arunachal Pradesh. Therefore, since the local
language is not taught upto Class X as evinced by the above

certificate it cannot be insisted that local language should be

prescribed for selection for employment.

8. When the matter came up for hearing today the learned
counsel for the fespondents has taken instructions and submitted that
the selection test is incomplete and the selection process is not over.
Therefore, the process is yet to take place. Taking the above
submissions, pleadings and arguments we are of the considered view

that the applicant should be given an opportunity to participate in the

[
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selection process since there is no local language prescribed for the

State of Arunachal Pradesh that is being taught.

9. The O.A. is allowed. The respondents are directed to
consider the case of the applicant for the said selection if the
applicant is otherwise fit for the post. We make it clear that language

‘will not be a barrier for such consideration.

( CHITRA CHOPRA ) (K. V. SACHIDANAN DAN )
ADMINISTRATIVE MEMBER VICE-CHAIRMAN

No order as to costs.
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‘ THE CENTRAL ADMINI§TRARIVE TRIBUNAL : GUWAHATI BENCH-
ﬁ”ﬁﬁ‘ Ag‘} % Iy

N S —— :""“-;Ck&)
-
0.A. No. LS“S of 2005
BETWEEN
- Shri Abhay Kumar
- Applicant.
-VERSUS-

Union of India & Ors.

........ Respondents.

SYNOPSIS

This instant application under Section 19 of the Aéminjsﬁa‘tive Tnbunals
Act, 1985 is directed against the arbitrary, discriminatory and malafide action/
inaction on the respondent part in not permitting your applicant to participate in a
Recruitment Test held on 25.05.05 for the Recruitment to the post of Postal
Assistants (SBCO) in the N.E. Postal Circle i:ispite of his fulfilling all the
eligibility criteria’s thereby violating all the norms and principle as contained in
the provisions of the prospectus enclosed with the application form (Annexure -
4). As contemplated vide the provisions contained therein in the said prospectus, a
merit list of the applicants on the basis of the marks in aggregate secured by them

in 10+2 or 12* standard Examination be prepared and out of the said merit list
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\
"‘}only short-listed candidates equal to 10 times of vacancies (for each community
separately) should have been called for appeating in the above mentioned
Recruitment Test. The said select list of candidates as envisaged in the prospsctus
was never prepared and the Recruitment test was held on 25.05.05 in violation of
the said mandatory provisions. That the applicant has been discriminated against
inasmuch as candidates securing lesser marks in aggregate in the 1042 or 12
standard then your applicant have been permitted to participate in the said
Recruitment Test while denying the said opportunity to him. Hence, this
. #pplication praying for appropriate orders/ directions from this Hon’ble Tribunal
seeking redress of his grievances,

et e
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APPENDIX - A
[FORM -1}
[See Rule 4] ‘
, IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : GUWAHBATI BENCH

ORIGINAL APPLICATION No: 'S 5/.,1 2005,
APPLICATION UNDER SECTION-19 OF THE A.T ACT 1985

Shri Abhay Kumar
T Applicant.
- Versus -
Union of India & Others. _
..... Respondents.
INDEX . ,
S1 | Description of documents relied upon o ANNEXURE | Page
No ‘ L : number
1 | Application - . ' : . | 01-14 -

2 | Copy of ‘Vacmcy Natification® pnbhshed in the local | ANNEXURE-A/1
daily ‘News paper® by the Chief Post Master General,
Shillong [Respondent No.2]

3 | Copy of Itanagar HPO Speed Post Receipt No EE | ANNEXURE-A”2
865037576 IN dated 04.04.2005

4 | Copy of relevant instructions in the prospectus showing | ANNEXURE-A/3

the “Scale of Pay*, ‘Probation’, “Eligibility Conditions’,

| ‘Method of Selection’, “Special instructions to the
applicants’, “Details of Enclosmcs’ “Instructions relating

to submission of Application’ etc related to the

recruitment

5 | Copy of Board Certificate issued by the Bihar School | ANNEXURE-A/
Examination Board containing the date of bmh of the
applicant

6 | Copy of Intermediate (Science) Examination Maxks ANNEXURE-A/S
Statement, 2001

7 | Copy of Secondary School Examination Mark Sheet | ANNEXURE-A/6

8 | Copy of Computer knowledge certificate issued by | ANNEXURE-A/7
‘APTECH-Centre’ :

9 | Copy of “Typing Qualification’ cemﬂcate ANNEXURE-A/B

10 | VAKALATNAMA

Date: A0 ¢ 2007 . . W\KQMQJL
v ' ature of th apphcant

Place: G eulajod’

For use in .Trrﬁzmaf s office
Date of filing e e -
or N .
Date of Rccclpt by post .................. i
Reg:slmhonNo. T R R PRI el . |

Signature
For Registrar




\ <
9/
35
9
- g
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL ;é:
GUWAHATI BENCH , 2 -
ORIGINAL APPLICATION No: ___of 2005, © ‘5 |
| o
Shri Abhay Kumar, Aged 21-years T -
S/o Shri Sunil Kumar Pathak, : 2 (as;
Care : Shri Satyendra Thakur, ‘ _ —g
Ganpati Store, Leji Market, ' 3 ‘
Near : Bank Tinali, CQ
PO & PS: Itanagar PIN: 791 111.
District : Papumpare

State: Arunachal Pradesh. .
' : .. ... Applicant.

' - VERSUS -

1. Union of India
Represented by: -
Director General (Posts), Govt of India,
- Ministry of Communications,
" Department of Posts, Dak Bhavan,
Sansad Marg, New Delhi - 110 001.

2. The Chief Post Master General,
North East Circle, Shillong — 793001

..+ « » » Respondents,
In the matter of:
‘Violation of Fundamental Rights’
guara_xiteed in the Constitution of India,
and ‘Denial of Equality of Opportunity’
in the matter of public employment in o

' violation[eontraventién of Article-16 of
Constitution of India.

AND-

"~ In the matter of:

. Unfairness and Disorimination, in the
matter of public employment, in
violation of Article-14 and Article-16 of
the Constitution of lndia,‘ in the
ANNUAL RECRUITMENT OF POSTAL
ASSISTANTS IN N.E-POSTAL CIRCLE for

SAVINGS ‘BANK °©  CONTROL . -
"ORGANISATION (in short called as
‘SBCO’). -

- AND -



In the matter of:
Illegal and arbitrary denial of

opportunity to the applicant to take
part in the ‘ANNUAL RECRUITMENT OF
POSTAL ASSISTANTS IN N.E-POSTAL
CIRCLE FOR SBCO [SAVINGS BANK
CONTROL ORGANISATION;

-AND -

In the matter of: .
Irregular holding of Recruitment Test/

- Written  Aptitude Test for the
RECRUITMENT OF POSTAL ASSISTANTS
(SBCO} IN N.E-POSTAL CIRCLE without

- publishing the names of Short-listed

oandidates.

1. PARTICULARS OF THE ORDER AGAINST WHICH THE

APPLICATION IS MADE:
The application is made against the irregular, arbitrary and illegal

holding of Recruitment Test/Written Aptitude Test & Computer

Test etc on 25-05-2005 (WEDNESDAY] by the Respondent No.2

without publishing the Names of Short-listed candidates” and

. also against the denial of opportunity to the applicant to take part

“in the Recruitment Tests held on 25-05-2005 for the Recruitment

of Postal Assistants (SBCO) in N.E-Postal Circie.

2.’ JURISDICTION OF THE TRIBUNAL
The applicant declares that the subject matter in which the

present application is filed and the a.pp]icant wants redressal is

' within the jurisdiction of the Hon'ble Tribunal.

3. LIMITATION: A
The applicant further declares ﬂgat the application is within the

bhmitation period prescribed in Section-21 of the _Ad‘.ministraﬁv'e

‘Tribunals Act, 1985.
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9.

FACTS OF THE CASE:

4.1.

4!2'

4.3'

The applicant, being a law-abiding citizen of India, i
entitled to all the constitutional rights, guarantees ’and
protections enshrined in ‘the Constitution of India. The

applicant, presently, is a resident of Itajiagar Town in

" Arunachal Pradesh State.

The applicant, who was korn and brought up in Akbar

Malahi village, PO & PS : Sarai, District: Vaishali, in Bihar

‘State, completed his High School Education in the year
-_ .

1\999 under the 'Bihér Schéél Examination anrd, Patna;
and thereafter completed his 'Iﬂt;er;me(ﬁate Cmm&ce
Examination in the year 2001. The applicant, alﬂaoﬁgh had
passed his Secondary School Examination in 2nd vaxsmn

passed his Intermediate Commerce Examination in 1%

 Division with the record 92.11 % marks. That is, the

 applicant has scored 829 marks out of 900 marks in

Intermediate Commerce Examination. .

In the month of March 2005, the gpplicﬁnt came ACYoms an
advertisement regarding ANNUAL RECRUITMENT OF
POSTAL ASSISTANTS IN N.E-POSTAL CIRCLE’ pubhshed
by the above Respondent No.2 in a local daily newspaper;
and as per the said advertisement in which “acancy
Poéition’ for ‘7{Seven) units under the Respondent No.2 were
puhﬁshed, the .Reap.m;dent.Nb.Z al;zo called for applications
from the cligible candidates for recruitment of VPc;tgtnl
Assistants (SBCO) in N.E-Poé_ta} Circle against.l(()n_e) QC-
category vacancy’ notified at SL.7 of the advertisement. As

per Column-10 of the vacancy notification adyerﬁsemlént,



4.4,

4
applications for the PoSt_al Assistants [SBCO] are to he
submj:tted} to 't.hc Rcspondén,t No.2. Further, it is also
stated in  Para-2 of the said advcrtisément_ that
PRESCRIBED APPLICATION FORM and PROSPECTUS
could be purchased from a]l Head Post OﬂSces, ma:l sub
post offices situated in Sl;h Divisional Head quarters and

other importént sub post offices on payment of Rs.lO/.?

'[Rupces Tenjonly by cash at the concerned post office

counter. And, as per the said advertisement, the last date
for the receipt of application by the R_espondént No.2 was
10.04,2005.

- Copy of 3Vacancy Notification’ ‘published in the
local daily ‘News paper’ by the Chief Post Master
General, Shillong [Respondont No.2] is submitted
as ANNEXURE-A/1.

The applicant, who is one of the job-aspirants, mmediately |
visited Itanagar Head Post Office ‘and obtained the

prescnhed apphcat:on and prospecms on cash payment of
Rs. 10/ [Rupees Ten] only at Itanagar Head Post Office
Counter. Thereafter, the apphcanf: ﬁIlt?d up the prescribed

application form as required after thoroughly goiné through |
the prospectus supplied along-with the application form.
The applicant, thereafter, submitted the filled in applivation
form [complete n all respect] duly accompanied by the

14

required docume.ntx such as Personal Passport size

- photograph, cbp:cs of cerﬁﬁcatcs, mark sheets and
' testimonials etc as shown in i?aré—7 of the Prbspectus, to

the ahove Respon&ent No.2 vide Itanagar HPO Speed Post

Receipt No.EE 865037576 IN dated 04.04.2005.
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- Copy of Iniphul HPO Speed Post Receipt N.o. EE

865037576 IN dated 04.04.2005 is submitted as
ANNEXURE-A/2. ‘ |

5. - As per Para-3.2 of the prospectus supplied with. the
prescribed applicaﬁon form, the caj-mdid:;.te for the post of

Postal Assistants [SBCO] should fulfill the following
chgibility conditions: )

@

@)

@)

@)

The candidate should be witlnn 18-25 years of age as on

the Inst date of receipt of application ie.10.04.2005;

The candidate should have passed the 10+2 or 12m

Class Exammahon from a recogmzed Umvermty or

Board of School Education or Board of Secondary
Education (excluding voc{m'onal streamas);

The candidate should possess the knowledge of local
language of the state [ie. Th‘eA candidaté should have

1 studied the lahguage declared as local language by the

State Government as a subject at least up to

Matriculation level (SSLC]; and’

Although not compulsory, it is desirable that the

candidate has the knowledge of typing and cbmpﬁter ~

data entry operation.

- Copy of relevant instructions in the prospectus
showing the ‘Scale of Pay', ‘Probation’, ‘Eligibility
Conditions’, ‘Method of Selection’, ‘Special
instructions to fho " applicants’, ‘Details of
Enclosures’, ‘Instructions relating to submission
of Application’ etc related to the recruitment is
submitted as ANNEXURE-A/3.
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‘The applicant fulfilled the eligibility conditions atated above,

- as submitted below:

@)

The appﬁcant who born on 05/01/1984, as per school .
leaving cextiﬁcatc, is 21-yearé S-moxiths and 06-days as

on the last date of receipt of application on 10.04.2005.

Thus, the applicant is within 18-25 years of age; and

- Copy of the Board certificate ‘issued by the Bihar
~ School Examination Board containing the date of .
- birth of the applicant is submitted as ANNEXURE-

e o

The épp]icant has Valre_ady passed Iﬁte:m_iediate(Science)
Examination in the year 2001 from the Bihar
Intermediate Education Council. Intermediate [Science]
Exammnuon is a 12w Class Examination, and Bihar

Intermediate Education Council is a recognized Board

under the Govt of Bihar. The applicant secured 92.11 %

" of marks in Intermediate (Science) Examination by.

scoring 829-marks out of 900-marks in the aggregate.

- Copy of Intermediate (Science) Examination
Marks Statement, 2001 is submitted as

ANNEXURE-A/S.

The State of Arunachal Pradesh, where the applicant

. yrcscnﬂy resides, has no recogmzed local languagc, and

as many as 20(Ibventy] dIE'erent tribes having their own
tribal dinlects are residing in the State of Arunachal
Pradesh. The applicant has studied, Hindi’ end |

sansknt as language subjects in H1gh School Level; and
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‘Hix;di’_ is the ‘Official language of the Unioxé of India’.
Therefore, the épp}icant, who. haé studied ‘Hindi’ and
‘saﬁskn’t’ languages at High School level fie. Secondary
School Examination levéll, fulfills the required
“knowledge of local .languagé’ criteria prescribed in fhe
relevant recruitment ﬁﬂes and instructions contained in
the prospectus supplied with the application . form.
Further, Hindi’ being ‘Official Language of the Nation’in -
a;ccor&ance with Article-343 of the Constitution of India
poséesses the status and recognition that Hindi’ is the
hnguagé recqgniéed by the Govt of India for the whole
\ tamto:y ;>f thé_ bmmtry. 'Ihere.fdfe., the applicant fulfills
the knowledge of local languagé as om;, of the ehgﬂu'hty
c@dﬁpns pfescribed for the post.

- Copy of Secondary School Exaxhination Mérk
Sheet is submitted as ANNEXURE-A/6,

6v) The applicant also ﬁossesses Tmowledge of computer
data entry \o'peration’ and ‘typmg “knowledge n
computer’, '

- Copy of Computer knowledge certificate issued by
‘APTECH. Computer Education dated 06% July
2002’ is submitted as ANNEXURE-A/7.

S -AND - -

« Copy of ‘Typing Qunliﬁcution nertiﬁcate is
submitted as ANNEXURE-AIS

4.7. As per the existing instructions available in Para-S of the

Prospectus supphed along with the apphcatmn form,

selectwn to the post of Postal Asaxstant m Post Oﬂices is
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done on the hasis of merit comprising of the following

3(Three) comp'onents: -

SL |Items for which weightage/marks are | Marks

No | allowed ,

1 | Weightage for the percentage of marks | 40-Marks
secured m 164'2 or 12 Class Exam |

.2 Weightage for the mearks secured in | 50-Marks

| Aptitude Test/Written Test ]

3 | Marks to be awarded for Computer Test | 10-Marks
fncluding Typing skill on computer) |
[Computer operation — 5 Marks
Typing in computer -5 Marks]

TOTAL MARKS — 100-Marks

- 5.2

4.6 Furthér, as per the existing instructions available in Para-

& 5.3 of the Prospéctus supplied with the prescribed

application form, ‘a merit list' of the candidates will be

prepared on the f)a&tg of marks in the aggregate secured by

them in 1042 or 12 Class Examination from a recognized

University or Board of School Education or Board of

Secondary Education; and out of this merit 'lisg only a

short—ﬁsted candidates equal to 10 times of vacancies ffor

each community separately) will be called for to appear for

the

Aptitude Test/ Written Test and the Computer Test

» | finclnding typing skill in computer)”.

- Copy of relevant instructions in the Prospectus
regarding the ‘Eligibility Conditions’, ‘METHOD |
OF SELECTION’ eto are already available in the
ANNEXURE-A/3. | |

47  For the facts mentioned in Para-4.6 abové, the Réspondent _

‘/ No.

2 is duty bound to prepare a merit list of candidates on

A}
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“the basis of marks secured by them in 10+2 or 12 Class

Examination, and call for the Eandi«iates equal to 10 times
of vacancicS to- appear in the Aptitude Test]_vaitten Test
and the Computer Test (iﬁcluding typing skill on computer)
based on the said mexit list. 'B'ut, the Respoﬁdent. NQ.Z did
not publish the names of 10{Ten] eligible candidates who
are short-listed for appearing in the recruitment tests, but
cond.ucted} "the Recruitment Tests on 25—65—2005
(WEDNESDAﬂ ‘at Shillong centre only for the recruitment
of Postal Assistants [SBCO] in N.E-Circle against the 1fone]

notified OC—cAategmy vacancy. ‘In the said fest, although

| many candidates who have secured less marks than the
' . present applicant were allowed to participate, the applieaﬁt

has been denied opportunity to take part in the recruitment

tests for the reasons best known to the Respondent No.2.

* 4+

As per the reliable information available to the applicant,

the candidate, who has secured around 68 % of marks in

the 1042 atandard, has heen allowed to take part in the
Recruitment Test held on 25.05.200S(WEDNESDAY) at

Shillong Centre for the recruitment 61_' Postal Assistants

[SBCO] by the Respondent No.2. The applicant has' |

therefore been seriously aggrieved of the said action of the

. above Respondent No.2; and has therefore moved the ‘

present OA hefore the .Hon'ble Tribunal for securing

justice. -

5. GROUNDS FOR RELIEF{S) WITH LEGAL PROVISIONS:

‘Equality of opportunity in matters of public employment’is

a fundamental right guaranteed in the Article-16 of the

—
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Constitution of India. In addition, Article-14 of the

" Constitution of India expressly states that the State shail

not deny to any person equality before the law or
the equal protection of the laws within the

territory of India. But, in this instant case, the present

applicant has been denied opportunity to participate in the

| recruitment process of Postal Assistants(SBCO) in N.E-

Postal Circle by the above Respondent No.2, despite the
applwant has ﬁxtﬁ]led all the reguired ehglbahty condit:tme

" for the post. It i is also pertinent to meptmn here that the

applicant with high percentage of marks in 10+2 atandard

: [ie Intemedmte Commerce Examination)] has becn denied

oppormmty to take part in the recruitment process, while
many candidates who have secured less percentage of
marks than the present apphcant have been a.llawed to take
part in the recruitment process. In other worda the )
applicant who has secured 92.11% marks in the aggregate
in 1042 standard/12% Class has been denied opportunity

to take partm the recruitment procégs while candidates

- who have secured lews percentage of marks than the

present applicant, so to say the c.andidatcs who have
secured as less aroundl 68% mar{:é in 10+2 standard/ 12%
Class have been given oppofhmity to participate in the
recruitment process. ‘Thus, a grave injustice. has been
caused to the present applicant in violation of Article-16 &

Article-14 of tbe Constttuﬁon of India,

The applicant, who fulfills all the eligibility conditions; and

who has submitted application for the post in the
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prescribed api:lic’aﬁon form; and ﬁho has sthed his
3 application for the post so as to reach within the last date
of receipt of application; and who has secured 92.11 %
marks in the aggregate in 10+§ standard/12% Class
Examination, is fully eligible for the opportunity to
participate in the recruitment process. But, the app}i(;ant

.. has been denied the opporhm:dy at the sweet will of the
"above Respondent No.2. while many'lgandidatcg who have
secured ‘less percentage of marks than the prqae'ﬁt
applicant have beeﬁ given oppommrcy to ﬁarﬁcipaic in the
recruitment process. Thus, thé applicant has been
’aubjected to discrhnﬁmﬁon, in the matter of public
employment ioy the above Respondent No.2, m vmlatlon .of
constitutional provisions guaranteed to the citizens of the
'.count'y m the ‘Consﬁtuﬁon of India’. Therefore, the action
of the Respoﬁdent No.2 to deny opportumty to the applicant
 to take part in the recruitment process for the ‘Recruitment
of Postal Assistants [SBCO]’ is violation of fundamental

rights guaranteed in the comstitution of India. -

6. DETAILS OF THE REMEDIES EXHAUSTED:

The apphcant humbly submits that the applicant has no statutory

remedy to be exhausted in this case. Further, as per Para-6 (d) of
the prospectus, “only short-listed candidates will be informed to
appear for tests and ﬁnally selected candidates only will be
infbtmed of their selection; and no | correspondence will be
entertained regarding applications/ seiection’*.  ‘Therefore, the
applicant has no other altermative remedy, but to aﬁproach the

Honble 1&1"buﬁd for redressal.
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7. MATTERS NOT PREVIOUSLY FILED OR PENDING WITH
ANY OTHER COURT:

" The applicant further declares that he had not previously filed any
applicaﬁon, writ petition or suit regarding the matter in respect of
which this application has heen ﬁmde,, before any court or any
other authority or any other Bench of the Tribunal nor any such

app]ication, writ petition or suit is pending hefore any of them.

8. RELIEF{S) SOUGHT:

. In view of the facts mentioned in Para-6 above, the applicént prays

that the Hon'ble Tribunal be pleas;_d to:
0 Issue appropriate .order(s)[direction(s) to the
Respondent No.2 to submit the ‘Names of short-
~listed candidates for the Recruitment of Postal
Assistants [SBCO] who have been called for to appear
in the Written/Aptitude Test and Computér Test
fincluding typing skill on computer] duly showing
the perogintuge of marks secured i:y each candidate
in the v.;rder of merit in 10+2 standard or 12 Class
Examination’ alqng—witﬁ‘_ other re.levaxit recruitment
records for the kind perusal of the Hon'’ble Tribunal;
and issue such further éorder(s)[direction(s);as the-
Hon’ble Tribunal miy deem proper ih the.
. circumstances of the case., after perusing the
rolevanf ;ecords to be submitted by the Respondent

No.2; |

@) Issue such further order(s)/direction(s) to the
Respondents to declare the recruitment process as

nuil and void, if the Hon'ble Tribunwi is satisfid,
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after perusing the relevant recruitment records, that
the present applicant has‘ | illegally and
discrimihatoly been denied opportunity to take part
in the ‘Recruitment of Postn! Assistants [8800]
conducted by the Respondent No.2; and also pass
any other order(s)ldireotion(s) as the Hon’'ble
Tribunal may deem fit and proper as to the

circumstances of the case warrant;

{ilii) Make the declaration absolﬁte that the R‘eqmitmont;
of Postul Auistnnﬁ [BBCO] conducted by the
Respondent No.2 through the Recruitment Test held
on 25-05-2005 (WEDNESDAY) as'irreguht, null and
.void; and |

fv)  Award the cost of this apphcatwn to the apphcant and

) Pass any other orde.r(s)[ d.trectwn(s) as the Hon%ble
Tribunal may deem fit and proper to render justice to

the applicant. |

9. INTEIM ORDER, IF ANY PRAYED FOR:

'In the interim, the applicant prays that thc‘. Respondent No.2 be

directed not to announce the result of RECRUITMENT TESTS
held/conducted on  25-05-2005 (WEDNESDAY) under the

franchise, “ANNUAL RECRUTTMENT OF POSTAL ASSISTANTS IN. '

R.E-POSTAL CIRCLE", Otherwise, the present application hefore
the Hon’ble Tribunal will be infructuous and meaningless,

10. | IN THE EVENT OF APPLICATION -BEING SENT BY -

REGISTERED POST:

The applicant declares that the. apphrauon is filed through his

advocate.

-
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11. PARTICULARS OF BANK DRAFT / POSTAL ORDER
FILED IN RESPECT OF THE APPLICATION FEE:

Indian Postal Order Number  : 11 G 388877
Office of Issue : Imphal HPO
Date of Iasue 1 1-06-2005
Office of Payment ‘. . Guwahati

12. LIST OF ENCLOSURES: |
1. Application accompanied by Index in Appendix-A |
2. ANNEXURE-A/1 to ANNEXURE-A/8.
3 Indian Postal Order for Rs.50/- for apphcaﬁon fee.

/.

VERIFICATION

I, Shri Abhay Kumar, S/o Shri Sunil Kumar Pathak,
aged 21 years, resident of Leji Market, Near: Bank Tinali P.O
& P.S: Itanagar. [PIN: 791 111], District: Papumpare, State: -
Arunachal Pradeéh, do hereby verify that the contents of
Paras 1 to 12 are true to my pérsonal khowled.ge and belief;
and that I have ﬁot suppressed any material facts. '

Date : 9\-0‘ 6 2wos . M
- ) Slgnature of the apphcant

Place: Cevunobodt’

Filed by: -

@,—uxdm\ Yorcnn

Advocate

To

- ‘The Registrar,

Central Administrative Tribunal,
Rajgarh Road, Guwahati-781 005.
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ANNEXURE- 111
- PART*A’> -~ : '
: PROSPECTUS
/ The details in this prospectus are applicable for recruitment for the following posts:
\/a) Postal Assistant in Post.Offices.
b) Posta] Assistants in Circle Offices and Regional Offices
c) Postal Assistants in Returned Letter Offices.
yA4) Postal Assistants in Saving Bank Control Organization.
Sorting Assistants in Railway Mail Service.
f) Postal and Sorting Assistant in Army Postal Serv1ce

SCALE OF PAY: The Scale of Pay is Rs. 4000-100- 6000+ admissible allowanccs

PROBATION: The candidates sclected will be appointed and will be on probation as per

rules till the successful completion of probation as per rules.

3. ELIGIBILITY CONDITIONS:

3.1 ./ Age: (a) Between 18 to 25 years as on last date prescribed forreceipt of application as
shown in the advertisement and in the list containing vacancy position supplied with this
prospectus. '

Upper age limit is relaxable for- .
(a) SC/ST by 5 years;.

b o=

(b) OBC by 3 years; » :
(c) Physically handicapped by 10 years; and
(d) Ex-Servicemen by the length of military service plus three years.

3.2 1§ %E(lucational and other qualifications required:-
: Postal/Sorting Assistants: ,

l Passin 10+2 or 12" Class Examination from a recognized University or Board of
School Education or Board of Secondary Education (excluding vocational streams)
Candidates for the posts of Postal Assistants in Post Offices, Sorting Assistants in
Railway Mail Services and Postal/Sorting Assistants in Army Postal Service should

4~ ave the above educational qualifications with English as a compulsory subject.

#  The candidates should have knowledge of local language of the state, i.c. should have

: studied the language declared as local language by the State Government as a subject
at least upto Matriculation level. (SSLC).

Candidates with higher quahﬁcatlons arc also considered. But they have to fulfill the
1cqun ements mentioned in Sub paras (i) to (ii) above.

_C’mdmmw whorhave passcd Vocational Course or Job Oricnted Coursc (JOC)only .
are NOT eligible.

vi)  Desirable qualification:-Typing knowledge and Computer knowledge.
viiy  For Postal Assistants of Circle Office and Regional Office typing skill in Hindi at the
speed of 25 words per minute or in English at the specd of 30 words per minute and
Computer Knowledge are essential.
b) Postal Assistants in Army Postal Services:
1) Applications should be super scribed as “APPLICATION FOR POSTAL
ASSISTANTS TO Army Postal Service” and sent to the Chief Postmaster General,
N1 Circle, Shillong - 793001 7
i) The vacancics reserved for APS are open only for malcs.

_;'L'.-? L'Vf'."

Gttt
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iit) The candidates should produce amedical certificate in prescribed format available in
this prospectus at Appendix 1 froma Government Medical Officer!

9

iv) All other conditions applicable to the Postal/Sorting Assistants mentioncd in sub para
(a) above will apply. . .. - . _ _ '
V) Special terms and conditions for Postal Assistants in Army Postal Services:.

o  The selected candidates will be given provisional appointment orderand sent to
the nearest Branch Recruiting Officer (BRO) for physical and medical check up.

o Candidates found to be physically fit by the BRO will only considered for
appointment and further deputed to Army Postal Service as per their seniority in
merit list. Candidates who are not found physically fit by BRO will be -
dismissed. They will have no right to claim any appointment either in civil or in
APS, even if they are in merit list for APS. . :

o Candidates declared physically fit by BRO as indicated above will be given
appointment order by the appointing authority. '

o  Candidate have to fulfill the required medical and physical standards prescribed
by the Army Headquarters. The selected candidates will be governed by Amry
Act and Army Rule during their service in APS, which entails Field service
anywhere in India or abroad, wearing of uniforms as applicable to Army personnel
and appropriate rank structure. The induction will be in the rank of Warrant Officer.

o Sclected candidates have a liability to serve in Army Postal Service for as long as
their services arc required by APS Repatriation to civil appointment can be done
only with consent of both partiés. Viz., civil appointing authorities, Army Postal

~ Services. 7 ' ‘

o  Thesclected candidates will undergo Basic Recruit Training at APS Center,
Kamptee for a period of six months. Appointment is subject to successful
completion of training.

o - -Ifacandidateis found to be “Unlikely to become an efficient soldier’ his training
will be terminated and appointment order issued to the candidate will be treated
as cancelled. '

o A waiting list will be maintained to replace the candidates who are medically
disqualified during medical examination. The next candidate according to the merit
will be selected as replacement. '

33 Physically Handicapped (PH) (Column 7)

(a) Applicants may apply to the divisions where vacancies have been reserved under PH
- Quota. Application to be super scx'ibed as “APPLICATION FOR RECRUITMENT UN DER

PH QUOTA”.

(b)  Therecruitmentofpersons with disabilities will be governed by Govemment instructions
issucd from time to time.

() Physically handicapped candidates should producc handicapped certificate form
Medical Board attached to the special employment exchange and vocational rehabilitation
center in the prescribed Form Tor I, as the case may be as furnished in Appendix V. The
sclection of the candidates is liable to be cancelled ifitis found later on that they do not come
under the category of physically handicapped as defined in the relevant orders.

(d) The vacancy position attached with this prospectus indicates the categor rof
yp prosj gory

physically handicapped persons who can apply for the post reserved. Only such applicants
who come under the category and within the intensity of the disability can apply supported by
requisite certificate.
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34  EX-SERVICEMEN:

(a) Ex-servicemen may apply to the divisions where the vacancies have been reserved
under Ex-servicemen quota. Application to be super scribe as “APPLICATION FOR
RECRUITMENT UNDER EX-SERVICEMAN?”. Attested copy of discharge
certificate should be enclosed. _

(b) Armed Forces Personnel applying for civil posts under ex-serviceman category should
submit the certificate in the following Proforma along with the application.

“l hereby, with the information available, certify that Sri
(Name) No. -, (Rank)
‘'would complete prescribed period of appointment on

:

(dates)” b '
Place:
Date:
Signature:
Commanding Officer:
Office Seal:

(c) The Ex-servicemen should apply in the sepafate application form available in this
' prospectus furnishing all the details as required.

) Disqualification:
(a) " No person- who has entered into or. contracted a marriage with a person having spouse
livingior 70 :
(b) No person —who has a spouse living has entered into or contracted a marriage with
any person, shall be eligible for appointment to service, Provided that Central government
may, if satisfied that such marriage is permissible under the personnel law applicabic o

such person and to the other marriage and there are other grounds for so doing, exempt
- any person form the operation of this rule.

METHOD OF SELECTION:
The aggregate marxs for selection will be 100, consisting of 40% weightage of percentage of

marks secured in 10+2 or 12" Class, 50% weightage of marks secured in aptitude testand 10
marks for computer test (including typing skill on computer).

5.

-

A merit list of the candidates will be prepared on the basis of marks in the aggregate secured
by themin 10+2 or 12" Class Examination from a recognized University or Board of School
Education or Board of Secondary Education (excluding vocational streams). This merit list
is on the basis of 40% of the percentage of marks secured by the candidates in 10+2 or 12®
Class Examination. For example, if a candidate has secured 70% marks in 1042 or 12" Class
Examination, he would be awarded 40% of 70 i.e. 28 marks for the purpose of preparing

merit list. ' ——

Out of this merit list, candidates equal to 10 times of vacancies (for cach community separately
as per the vacancies reserved for each community) will be called for to appear for the Aptitude
test/written test. The candidates sclected will be addressed to appear for Aptitude Test. Those
who desires to appear Tor the Aptitude 'Test should ereditan cx:'\rnin:uinll fee as under:-

i) Rs. 100/- for general candidates.

‘. ,-‘Ai.-‘.t\'"‘."“.“"
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1t) Rs. 50/- for Scheduled Castés/Scheduled Tribes/fOBC/Ex-servicemen/
Physically handicapped candidates in any Post Office and produce the receipt
at the time of appearing for test. v
"he Aptitude Test will contain 50 objective type questions of 2 marks each and will include
questions on English, mathematics, general knowledge and reasoning and analytical ability. The
duration of the test will be 60 minutes. 50% of the marks secured in aptitude test wiil he
given weightage for the final assessment.
The computer test consists of data entry Kiiowledge and typing knowledge on computer. The
test will consists of one passage in English or Hindi to be typed to test the typing knowledge
(The passage for type test will consist of 450 words in English and 375 words in Hindi to be
typed at the minimum speed of 30 w.p.m.) and data consisting of figures and letters to test the
knowledge of data entry. The test shall be for, 30 minutes - 15 minutcs for cach part, 1.C. typing
knowledge and data entry and each part will be given 5 marks each. Marks shall be givenat0 °
or 5 based on whether the candidate achieves minimum standard or not. There will not be
graded marks. The weightage for computer test will be 10 marks.

5.4

N
i
—

5.6 The marks secured in computer test will be added to the marks already secured in the
components referred to in paras 5.2 and 5.4 above and a final merit list will be prepared. The

final selection will be made on the basis of this final ment list. ,

5.7  Attendancein Aptitude Test and Computer Test (including typing skill) is mandatory
for sclection. Those who fail to appear for these tests will not be selected.
0. SPECIAL INSTRUCTIONS TO THE APPLICANTS:

(a) The aptitude test for all Divisions/Units in the Circle will be held on the same
day and at the same time. Hence even if a candidate applies for different
Divisions/Units, he/she will be considered only for the Division/Unit in which
he/she takes the test.

®) Original certificate should not be submitted. Only attested Xerox/photo copics
should be sent.

(c) .. Alltherequired documents and certificates should be sent along with the application.

" The documents/marks lists/certificates submitted at a later datc will not be entertamed.

(d)  Onlyshort-listed candidates will be informed to appear for tests and finally sclected
candidates only will be informed of their selection. No correspondence will be entertained
regarding applications/selections. :

(c) Community certificates for SC/ST & OBC in the prescribed form from the competent
authorities, as in Appendix 1l and 11l respectively are to be submitted. Certificates
submitted in any other form or from authorities not competent to issue the same will be
ignored.

(f) The applications should be sent through Speed Post/Registered Post Only. Those sent
through any other means and given by hand will not be accepted.

(g) Applications wrongly addressed or received after due date are liable to be rejected,
whatever may be the reason for delay. Applications without required ceitificates and

, L incomplete applications are liable to be rejected. No intimation will be sent in this
L S O regard. »
f X (h) The nature of work in the Railway Mail Scrvice requircs rotation of duties including
4 night shift/dctention on overtime duty in the exigencies of service.
7 (1) The selected candidates for the post of Postal Assistants in Post OfTices and Sorting
: Assistants in Railway Mail Services are required to undergo induction training at any
k 4
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one of the Postal Training Centers or any other place as dirccted by the appointing
authority.

() The selected candidates of all posts are liable to serve anywhere in the Circle and in
Army Postal Services in India or abroad as and when required at the sole discretion of
the appointing authority. '

(k) The candidates selected for the post of Postal Assistants in Savings Bank Control
Organization are liable to be posted to any Head Post Office in the Circle.

() No traveling allowances or other expenses will be paid or arrangements made for stay
for attending tests. Candidates have to bear their own cost and make their own
arrangements for stay. |

(m) Selection of candidates to various posts will be in accordance with the relevant
recruitment rules and administrative instructions issued by the Department of Posts
form time to time. _

(n) The Department reserves the right either to revise the number of vacancies or to cancel
the recruitment, if so warranted and the Department will not be liable to return the fec
or pay any compensation on the applicant’s application.

7. DETAILS OF ENCLOSURES: (List of attested Xerox copies of Certificates and documents

to be sent).

a) All Marks lists of Education qualifications. ,
b) Proof for Date of Birth.
¢) Medical certificate given by the Government Medical Officer in the Prescribed

format as in Appendix I for candidates applying for Postal/Sorting Assistants
in Army Postal Services. '

d) Cast/Community Certificates in the prescribed form for SC, ST and OBC
candidates issued by competent authorities. (Please see Appendix [l and ii1)

¢) 2 Pass Port Size Photographs (one to be pasted on the application and other
sent loose with name and address written on the reverse).

f) Physically Handicapped Certificate from the competent authority in case of
physically handicapped candidates. (please see Appendix V)

) Discharge certificate in case of ex servicemen or prescribed certificate in case

of serving Armed Forces Personnel, if any,

h) Duly filled in Application Form itself.
8. The application in the form attached to this prospectus, completed in all respects may be sent
to the officer of concerned division/unit as at col. 10 of VACANCY POSITION chart. Vacancy
Posiiion chart is supplied along with prospectus and application form. The application along with attested
cor:ics of requisite certificates should reach on or before the date mentioned in the vacancy position
chart. Applications reccived after due date are liable to be rejected.
9. IMPORTANT:

a) Original certificates should Not be submitted. Only certified copies should be submitted.
However, SC/ST/OBC/PH & Ex-servicemen candidates should produce relevant original certificates
at the examination center for claiming examination fee concession. ‘

b) It the preseribed/required documents are not submitted along with the application,
application will be rejected and no request for revival will be considered.

¢) Incomplete or unsigned applications or applications without photographs/latc applications
will be rejected. -

d) Before submitting his/herapplication, the candidate must carcfully read the cligibility

5
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conditions and satisfy himself that he fulfills all the eligibility conditions for the post for
which he has applied.

For Postal Assistant/Sorting Assistant posts, the candidate who comes under the zone
of consideration will be called for the written aptitude test. Each such candidate will be
issue a Hall Permit and will be assigned a Roll number. The Hall Permit will be sent to
the candidates in due course. Tiime table and venue of the examination will be indicated
in the hall permit. However, candidates can sit for theé examination only on payment of
the prescribed examination fee.

10.  INSTRUCTIONS RELATINGTO SUBMISSION OFAPPLICATION.

(1)
(i)
(i)

(iv)

v)

NOTE:

Write the require information in English or in Hindi.

One envelope should contain application of one candidate only.

The envelope containing the application must be super scribed in bold letters as
“APPLICATION FOR RECRUITMENTOF ................. .=
................ ... (post for which applied). '
Anapplication will be rejected at any stage of recruitment process for not having been
submitted in the official format/ having incomplete information/ wrong information /
mis-representation of facts / unsigned/ without photographs / not accompanicd by
attested copies of required certificates.

If a candidate has changed his/her name or dropped/added part of his/her name after
Matriculation/SSC/Hr. Secondary or he/she changed his/her name after Matric etc..
proof for the change in the name such as Affidavit, Gazette Notification, ctc., should
be enclosed. . _ ,

Only certificates issued by the competent authorities, for example, the Universities/

concerned Boards would be accepted as proof for having possessed the minimum cducational
qualifications or date of birth. Only those certificates issued by the competent authorities and in the
prescribed form would be considered.

11. CHECK LIST: Before submission of application the following points may be checked
carcfully and the corresponding columns are filled correctly.

(a)

(b)
(c)

(d)

(¢)

Check whether you have firmly pasted your Passport size Photo graph (Semx 7 ¢cm) in
the prescribed place in the application form.

Check your Eligibility carefully

Check whether you have filled in all the columns of the application form correctly and
no columns have been left blank. ,
Check whether you have filled in your COMMUNITY/CATEGORY STATUS
correctly in the relevant column.

Check whether application form has been signed in full by you.

| ABBREVIATIONS USED IN THE PROSPECTUS MEAN THE FOLLOWING:

oC : Other Community

SC : Scheduled caste

ST : Scheduled Tribe

oBC : Other Backward Classes
OPH : Orthopacdically Handicapped
HH : Hearing Handicapped

Ex- SM : Ex-Serviceman,

CHIEF POSTMASTER GENERAL
N.E. CIRCLE, SHILLONG -793 001
6
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BEFORE THE CETRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH GUWAHATI '

OA NO 155/05 é

SHRI ABHOY KUMAR

WRITTEN STATEMANT FILED BY THE RESPONDENTS

1) That the respondents have received copy of the AO and have gone through the
same. Save and except the statements, Mnchmspectﬁcaﬂyadnnﬁedhm
below, rest may be treated as total denial. The statements, which are not borne on
records, are also denied and the applicant is put to the strictest proof thereof.

2) That the respondents before going through the various paragraphs of the OA beg
to give the brief history of the case.

One post of Postal Assistant in Saving Bank Control Organization (SBCO)
for OC (Unreserved) candidate was declared vacant and applications were invited for
recruitment against the vacancy along with other vacancies of Postal Assistant and the
same was notified in the Daily Newspapers published in all the States of this North
East Postal Circle, in the middle of March 2005. Last date of receipt of applications
for the posts, was fixed on 10.4.2005.

In the sad notifications, in Para 2, it was specifically mentioned that
“Prospectus containing cligibility conditions as such as age, qualifications etc.,
recruitment procedure, prescribed application form and» details about the number of
vacancies to be filled in, the officer to whom applications are to be addressed can be
obtained from all the Head Post Offices..............c.cc..n....... ”

In the prospectus, in Para 3.2 iii, it was clearty mentioned “the candidates should
have knowledge of local language of the State, i.c. should have studied the langnage
declared as local language by the State Gowt. as a subject at least up to Matriculation
level (HSCL).”
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2
Shri Abhoy Kumar, the applicant of the OA No. 155/05, applied for the post of

Postal Assistant (SBCO). As per his statement, he passed Intermediate Examination,
eqtﬁvalemm)ﬂld:Classexmnhxaﬂon,hﬂ:eyeaZOOl,ﬁomﬂleBihmhtemedim
EducaﬁonComcﬂandpmsenﬂystayhgh\ﬁleStateofAnnmhalPudeshm‘
‘applicant claimed that “the State ofAnmachaledesh,whmtheappﬁca:ﬁpmsenﬂy

resides, has no recognized local langnage andasmmyas20(twmty)6:ﬂ'erentuibes

hmngmg‘n'ma Meeﬁmm@gm@,smmmmfm :
apphcant has studied ‘Hindi' and ‘Sanskrit’ as language subjects in High School

Level and ‘Hindi’ is the ‘official language of the Union of India’ {Para 4.6.(ii) & (iii)

of the OA refers}.
Accordmgtothcappﬁcamlﬁmselﬁhedidmtsmdyauyofﬂlcbul

languages but “ Studied ‘Hindi’ and ‘Sanskrit’ as language subjects in high School

Level” {last lines of Para 4.6 (i) of the OA}. Hence he could not fulfill the criterion

' ofeﬁgibﬂhyprcscribedformeposlandhiscandidauuewasrejecwd.

| ItmthepohcyofmeGovt.toencomagelocalymnhstojomﬂlemmsn'm»

ofmeComuybyprowdmgﬂlemwrmmescmeemploymentoppomnuuesmﬂw
relaiively backward North Bastern States.

3) That with regard o the statement made in paragraph 1 of the OA, the respondents
begtostateﬁ\atmeapﬁmdetest&mecomputenestconduétedmzs.s.ZOOSby
the respondent No.2 was fully accordance with the Method of Selection as
mentioned in Para No. 5 of the Prospectus published and supplied to the
candidates for the purpose. The short listed candidates, who were sclected as per
instrucions/guidance, were called for aptitade fost on 25.5.2005. There was no
provision of publishing the names of the short listed candidates.

4) That with regard to the statement made in paragraph 2,3, & 4.1 of the OA, the
respondents beg to offer no comment.

S)ThatvviﬂlregardtoﬂlestatemeMmadein'pmm&Zof‘ﬂleOA,ﬂlcu
respondents beg to state that the candidates studied under the Bihar Schoof
Education Board, Paina, whereheoolﬂdnotswdymyofﬁxelocallanguagesof
AnmachalPradcshmwhnch Stateﬂzccmdxdatcspresenﬂymdcsandﬁ'om
where he applied for the lod. Study I any of the local languages recognized by the

~— !
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State Govt. up to Matriculation level was compulsory as per conditions laid down
in Para No. 3.2.a) iii) of the Prospectus supplied to the Candidates.
A copy of the Prospectus is ammexed
herewith and marked as Annexure-1.

6) That with regard to the statement made in paragraph 4.3 of the OA, the

respondents while denying the contentions made therein beg to state that the
vacancies were notified and published in the local newspapers of all the State of.
North East.

7) That with regard to the statement made in paragraph 4.4.0f the OA; the
respondents beg to statc that the application of the applicant was recefved ot
11.4.2005 along with the enclosures.

8) That with regard to the statement made in paragraph 4.5 of the OA, the
respondents beg to state that Para 3.2 of the Prospectus, supplied with the
application form, reads as follows & stipulates the following condmons

" (a) Postal/Sorting Assistants:

() Pass in 10+2 or 12® Class Examination from a recognized University or
Board of School Education (excluding vocational streams)

@ii) Candidates fogtthe posts of Postal Assistants in Post Offioes, Sorfing -
Assistants in Railway Mail Services and Postal/Sorting Assistants in Army
Postal Service should have the above educational qualifications with English
as a compulsory subject.

(iii) The candidates should have knowledge of local language of the state, i.e.

should have studied the e declared as local e by the State . »

Government as a subject at least up to Matriculation level. (SSI.C)

(iv) Candidates with higher qualifications are also comsidered. But they have
to fulfill the requirements mentioned in Sub paras (i) to (iii) above.
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(v) Candidates who have passed Vocational Course or Job Ofiented ' Course

(JOC) only are NOT eligible..

(i) Desirable qualification:- Typing knowledge and Computer knowledge.

(vii) For Postal Assistants of Circle Office and Regional Office typing skill in * .

Hindi at the speed of 25 Words per minute or in English at the speed of 30
words per minute and Computer knowledge are essential

9) That with regard to the statement made in paragraph 4.6 (i) and 4.6 (ii) of the:

OA, the respondents beg to state that the applicant, Shri Abhoy Kumar was bom

on 05.01.84 and he passed the intermediate (Science) in the year 2001 from Bihar

Intermediate Education Council.

10) That with regard to the statement made in paragraph 4.6(ii) of the OA, the .

respondents while denying the contentions made therein beg to state that the
candidates have not studied any of the local languages recognized: by the State

Government, up to matriculation level under any schooV/board of the States from
where he applicd for the job. It was one of the conditions undet the item No. (a) .

(iii) of Para No.3.2 of the Prospectus.

1'1)'Ihat with regard to the statement made in paragraph 4.6('1v) of the OA; the
respondents beg to offer no comment.

Sy

12) That with regard to the statement made in paragraph 4.7 of the OA, the -

respondents beg to state that the application of the applicant was not considered
for short listing as he did not study any of the Yocal recognized by ‘the State Gowt.,
up to matriculation level under any school/ board of the Sate from where he
applied for the job. '

13) That with regard to the statement made in paragraph 5 of the OA, the respondents

while denying the contentions made therein beg to state that since the applicant

could not fulfill the condition of study in any of the local languages up to
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Matriculation level, as per condition prescribed in the Prospectus, his candidature
was rejected. '

14) That with regard to the statement made in paragraph 6 of the OA, the respondents
while denying the contentions made therein beg to state that under the terms and
conditions prescribed for the recruitment of Postal Assistant (SBCO) in N.E.
Circle, the applicant has not been found eligible for the post, as he did not study
any of the local languages of Arunachal Predesh where he is presently residing, -
up to Matriculation level.

15) That on the facts and circumstances narrated above the respondents beg to state
that the present application is devoid of merit and does not déserve fro any relief
as sought for by the applicant, hence the Hon'ble may be pleased to dismiss the
OA with cost.



VERIFICATION

xtakingstepsinﬂlepresetnOAandcompetenttosignﬂﬁsveﬁﬁcaﬁon,dohereby

solemnly affirm and state that the statement made in paragraph.............ccovenuee. are
true to my knowledge and belicf, those made in paragraph ..... Aﬁjg ...... arc matter

of records, are true to my information derived there from and the rest are my submission

before this Hon’ble Tribunal. I have not suppressed any material fact.

And 1 sign this verification on this. 4.5...th day of =}, 200{; at Guwahati

Aiins

DEPONENT
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ANNEXURE-III
PART ‘A’ -
PROSPECTUS
The details in this prospectus are applicable for recrultment for the followmg posts:
a) 'Postal Assistantin Post Offices.
b) Posta[Asslstants in Circle Offices and Regional Offices
- ¢) Postal Assistants in Returned Letter Offices.
d) Postal Assistants in Saving Bank Control Organization.
e) Sorting Assistants in Railway Mail Service. =
f) Postal and Sorting Assistant in Army Postal Setvice.
SCALE OF PAY: The Scale of Pay is Rs. 4000-100-6000+ admissible allowances.

. PROBATION: The candidates selected w1ll be appointed and will be on probatlon asper
- rules till the successful completion of probation as perrules.

ELIGIBILITY CONDITIONS:
Age: (a) Bétween 18 to 25 years as on last date prescrlbed forreceipt of application as
shown in the advemsement and in the list containing vacancy position supphed Wlth this
prospectus. ' :
Upper age limit is relaxable for-
o (a) SC/ST by 5 years;.

(b) OBC by 3 years;

(c) Physically handicapped by 10 years; and ,

- (d) Ex-Servicemen by the length of mlhtary service plus three years
Educational and other qualifications required:- -
a) Postal/Sorting Assistants:
) Pass in 1042 or 12" Class Examination from a recogmzed University or Board of -

School Education or Board of Secondary Education (excluding vocational streams)

i)  Candidates for the posts of Postal Assistants in Post Offices, Sorting Assistants in -
Railway Mail Services and Postal/Sorting Assistants in Army Postal Servme should
have the above educational qualifications with En glish asa compulsory subject. .
The candidates should have knowledge of local language of the state, i.e. should have
" studied the language declared as local language by the State Government as a subject
" at least upto Matriculation level. (SSLC).

Candidates with hi gher qualifications are also considered. But they have to fulfill the
~ requirements mentioned in Sub paras (i) to (i11) above. :
v)  Candidates who have passed Vocational Course or Job Oriented Course (JOC)only -
are NOT eligible.
vi)  Desirable qualification:-Typing knowledge and Computer knowledge.
‘vi)  ForPostal Assistants of Circle Office and Regional Office typing skill in Hindi at the
speed of 25 words per minute or in English at the speed of 30 words per minute and
~ Computer Knowledge are essential. ' '
b) Postal Assistants in- Army Postal Services: :
1) _ Applications should be super scribed as “APPLICATION FOR POSTAL"
- ASSISTANTS TO Army Postal Service” and sent to the Chief Postmastel General,
N.E. Circle, Shillong - 793001 . : v
ii) The vacancies reserved for APS are open only for males
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: requ1s1te certificate.
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i)  The candidates should produce a medical certificate in prescrlbed format available in

. this prospectus at Appendix I from a Government Medical Officer. | %
v) ‘All other conditions applicable to the Postal/Somng Assistants mentloned in sub para
(a) above will apply. :

V) Special terms and conditions for Postal Assistants in Army Postal Serv1ces
o  Theselected candidates will be given provisional appointment order and sentto
- thenearest Branch Recruiting Officer (BRO) for physical and medical check up.
o  Candidates found to be physically fit by the BRO will only considered for
appointment and further deputed to Army Postal Service as per their seniority in
merit list. Candidates who are not found physically fit by BRO will be
dismissed. They will have no right to claim any appointment either in civil or m
APS, evenif they are in merit list for APS.
o  Candidates declared physically fit by BRO as indicated above will be given
appointment order by the appointing authority.
o  Candidate have to fulfill the required medical and physical standards prescnbed
- bythe Army Headquarters. The selected candidates will be governed by Arnry
Act and Army Rule during their service in APS, which entails Field service
~ anywhere in India or abroad, wearing of uniforms as applicable to Army personnel
and appropriate rank structure. The induction will be in the rank of Warrant Officer.
0 Selected candidates have a liability to serve in Army Postal Service for as long as
their services are required by APS Repatriation to civil appointment can be done
only with consent of both parties. Viz., civil appointing authontles Army Postal
Services.
o Theselected candldates will undergo Basic Recruit Training at APS Center,
' Kamptee for a period of six months. Appointment is subject to successful
completion of training.

" o Ifacandidateis foundto be “Unlikely to become an efficient soldler his training
will be terminated and appomtment order issued to the candidate w1ll be treated
as cancelled. : ’

o - A waiting list will be maintained to replace the candidates who are medic ally
disqualified during medical examination. The nextcandidate aoeordmg to the merit.
will be selected as replacement.

3.3 Physically Handlcapged (PH) gColumn 21

(a) Apphcants may apply to the divisions where vacancies have been reserved under PH
Quota. Appllcatlon to be super scribed as “APPLICATION FOR RECRUITMEN”I UNDER
PHQUOTA”

(b) The recruitment of persons with dlsabllmes willbe govemed by Government instructions

issued from time to time.

(©)  Physically handrcapped candxdates should produce handicapped certificate form
Medical Board attached to the special employment exchange and vocational rehablhtatlon

center in the prescribed Form I or 11, as the case may be as furnished in Appendlx IV. The

selection of the candidates is liable to be cancelled if it is found later on that they do notcome
under the category of physically handlcapped as defined in the relevant orders. l
(d) The vacancy position attached with this prospectus indicates the ategory of

physically handncapped persons who can apply for the post reserved. Only such applicants

who come under the category and within thei intensity of the disability can apply st pported by
2
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34  EX-SERVICEMEN: ,
= (a) Ex-servicemen may apply to the divisions where the vacancies have been reserved
under Ex-servicemen quota. Application to be super scribe as “APPLICATION FOR
RECRUITMENT UNDER EX-SERVICEMAN” Attested copy of drscharge
certificate should be enclosed. .
(b) - Armed Forces Personnel applying for civil posts under ex-serviceman category should .
+submit the certificate in the following Proforma along with the application.
" “I hereby, with the information available, certrfy that Sri_- A
' ame) No. - __, (Rank) -
would complete prescribed period of appomtment on

(dates)”
Place:
Date: .
’ . Signature:
| Commanding Officer:
' Oﬂice Seal:

(c) The Ex-servicemen should apply in the separate appllcatlon form avallable in this
prospectus furnishing all the details as required. '

(€)) Dlsguahficatlon

@) No person- who has entered i mto or contracted amarriage w1th aj person having spouse
‘ ~ living;or

(b)  Noperson—who has a spouse living has entered into or contracted amarriage with
' any person, shall be eligible for appointment to service, Provided that Central government
may, if satisfied that such marriage is penmssrble under the personnel law applicable to
such’ person and to the other marriage and there are other grounds for so doin g, exempt
any person form the operation of this rule.

5. METHOD OF SELECTION: o |
The aggregate marks for selection will be 100 consisting of 40% welghtage of percentage of

marks secured in 10+2 or 12 Class, 50% weightage of marks secured in aptitude test and 10
marks for computer test (including typing skill on computer). gﬂ::m,ﬁ, g s

[T

5.2 Ameritlist of the candidates will be prepared on the basis of marks in the aggregate secured
by them in 10+2 or 12* Class Examination from a recognized Umversrty or Board of School
Educatron or Board of Secondary Education (excluding vocational streams). This merit list
is on the basis of 40% of the percentage of marks sécured by the candidates in 10+2 or 12"
Class Examination. For example, if a candidate has secured 70% marks in10+2or 12" Class .
Examination, he would be awarded 40% of 70i.e. 28 marks for the: purpose of preparing
meritlist. : : :

53 Outofthis merit list, candidates equal to 10 times of vacancres (foreach commumty separately
as per the vacancies reserved for each commumty) will be called for to appgar for the Aptitude

test/written test. The candidates selected will be addressed to appear for Aptitude Test. Those o

who desires to appear for the Aptitude Test should credit an examination fee as under -
) Rs. 100/- for general candrdates ' '

3.
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if) Rs. 50/- for Scheduled Castes/Scheduled Tribes/OBC/Ex-servic em—e‘%/ N
Physically handlcapped candidates in any Post Office and produce the receipt
at the time of appearing for test. .
The Aptitude Test will contain 50 objective type questions of 2 marks each and will include
questions on English, mathematics, general knowledge and reasoning and analytical ability. The
duration of the test will be 60 minutes. 50% of the marks secured in aptitude test will be
given weightage for the final assessment. l
The computer test consists of data entry knowledge and typing knowledge on computer. The
test will consists of one passage in English or Hindi to be typed to test the typing knowledge
(The passage for type test will consist of 450 words in English and 375 words in Hindi to be
typed at the minimum speed of 30 w.pﬁm.),and data consisting of figures and letters to test the
knowledge of data entry. The test shall be for 30 minutes — 15 minutes for each part, i.e. typing
knowledge and data entry and each part will be given 5 marks each. Marks shall be givenat 0
or 5 based on whether the candidate achieves minimum standard or not. There will not be

- graded marks. The welghtage for computer test will be 10 marks.

5.6

5.7

The marks secured in computer test will be added to the marks already secured in the
components referred to in paras 5.2 and 5.4 above and a final merit list will be prepared. The
final selection will be made on the basis of this final merit list.

"Attendance in Aptitude Test and Computer Test (including tyoing skill) is mandatory

for selection. Those who fail to appear for thesé tests will not besele'cted.

SPECIAL INSTRUCTIONS TO THE APPLICANTS: i

(a)  The aptitude test for all Divisions/Units in the Circle will be held on the same
day and at the same time. Hence even if a candidate applies for different
Divisions/Units, he/she will be considered only for the Division/Unit in which
he/she takes the test.

(b) Original certificate should not be submitted. Only attested Xerox/photo copies

- should be sent.

(c) . Allthe requ1red documents and certificates should be sent alon g with the application.

- The documents/marks lists/certificates submitted at a later date will not be entertained.

(d)  Onlyshort-listed candidates will be informed to appear for tests and t'mally selected
candidates only will be informed of their selection. No correspondence will be entertained

~ regarding applications/selections.

(e) Community certificates for SC/ST & OBC in the prescribed form from the competent
authorities, as in Appendix II and lll respectively are to be submltted Certificates

© submitted in any other form or from authorities not competent to issue the same will be
ignored. '

® The applications should be sent through Speed Post/Reglstered Post Only Those sent

~ through any other means and given by hand will not be accepted. .

(®) Applications wrongly addressed or received after due date are llable tobe rejected,
whatever may be the reason for delay. Applications without required ceitificates and
incomplete applications are liable to be rejected. No mtlmatlon wnl!l be sent in this-
regard. ' _

(h) The nature of work in the Rallway Mail Serv1ce reqmres rotatlon of d uties including
night shift/detention on overtime duty in the exigencies of service.’ '

@ The selected candidates for the post of Postal A551stants in Post Offices-and Sorting
Assistants in Railway Mail Services are required to undergo induction training at any’

4
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(k)
)

- (m)

(n)

one of the Postal Training Centers or any other place as directed by the appointing
authority.

- Theselected candidates of all posts are liable to serve anywhere in the Circleand in

Army Postal Services in India or abroad as and when required at the sole discretion of
the appointing authority. :

‘The candidates selected for the post of Postal Assrstants n Savmgs Bank Control
Organization are liable to be posted to any Head Post Office in the Circle.

No traveling allowances or other expenses will be paid or arrangements made for stay

- for attending tests. Candidates have to bear their own ¢ost and make their own

arrangements for stay. : :
Selection of candidates to various posts will be in accordance with the relevant
recruitment rules and administrative instructions issued by the Department of Posts
form time to time. J :

The Department reserves the right either to revise the number of vacancies or to cancel
the recruitment, if so warranted and the Department will not be lrable to rctum the fee
or pay any compensation on the applicant’s application. '

7. DETAILS OFENCLOSURES: (List of attested Xerox copies of Certrﬁcatcs and documents

to be sent).
a) All Marks lists of Education qualiﬂcations‘
b) Proof for Date of Birth. : :
c) Medical certificate given by the Government Medical Ofﬁcer in the Prescribed
format as in Appendix I for candidates applymg for Postal/Sorting Assistants -
: ‘in Army Postal Services.: '
d)- Cast/Community Certificates in the prescrrbed form for SC, ST and OBC
candidates issued by competent authorities. (Please see Appendix Il and I1I)
e) . 2 Pass Port Size Photographs (one to be pasted on the application and other
sent loose with name and address written on the reverse).
f) Physically Handicapped Certificate from the competent authority in case of
. physically handicapped candidates. (please see Appendix 1V)
g) Discharge certificate in case of ex servicemen or prescrlbed certificate in case
of serving Armed Forces Personnel, if any. ‘
h) - Dulyfilled in Application Form itself.
8. The application in the form attached to this prospectus, completed in all fespects may be sent -

to the officer of concerned division/unit as at col. 10 of VACANCY POSITION chart. Vacancy
“Position chart is supplied along with prospectus and application form. The application along with attested

copies of requisite certificates should reach on or before the date mentioned in the vacancy posmon

chart. Applications received after due date are liable to be rejected. - :

9. IMPORTANT:

a)

However, SC/ST/OBC/PH & Ex-servicemen candidates should produce relevant original cemﬁcates SR

Original certificates should Not be submrtted Only certified copies shouldbe submrtted

atthe exammatron center for clannmg exammatron fee CO]]CGSS]OH

b)

c)

d .

If the prescribed/required documents are not submitted along with the applrcatron
application will be rejected and no request for revival will be considered.
Incomplete or unsigned appl1catrons or applications without photographs/ late applrcatlons

~.will be rejected.

Before submitting his/her applrcatron thc candidate must carefully read the elrgrbrhty
5
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conditions and satisfy himselfthat he fulfills all the ellglblllty condmons forthe poé’r\r
which he has applied. '

For Postal Assistant/Sorting Assistant posts, the candldate who comes under the zone
of consideration will be called for the written aptitude test. Each such candldate will be
issue a Hall Permit and will be assigned a Roll number. The Hall Permit will besentto
the candidates in due course. Time table and venue of the examination wlnll be indicated
in the hall permit. However; candidates can sit for the examination onlyI on paymnent of

- the prescribed examination fee. - ! '

10. INSTRUCTIONS RELATING TO SUBMISSION OFAPPLICATION

0N
(u)
(iid)

(iv)

(v)

NOTE:

Write the require information in English or in Hindi.

Qne envelope should contain application of one candidate only.

The envelope contammg the application must be super scribed in bold letters as
“APPLICATION FOR RECRUITMENTOF .................. ... S
.................... (post for which applied). i

An application will be rejected at any stage of recruitment process for not having been
submitted in the official format/ having incomplete information/ wrong information /

. mis-representation of facts / unsigned/ without photographs / not aocompamed by

attested copies of required certificates.

If a candidate has changed his/her name or dropped/added part of his/her name after
Matriculation/SSC/Hr. Secondary or he/she changed his/her name after Matric etc.,
proof for the change in the name such as Affidavit, Gazette Nottﬁcatlon etc., should
be enclosed. ‘ -

Only certificates issued by the competent authorities, for example, the Universities/

concerned Boards would be accepted as proof. for having possessed the mlmmum educational
qualifications or date of birth. Only those cemﬁcates 1ssued bythe competent authormes and in the
prescnbed form would be considered.

11.  CHECK LIST: Before submission of apphcatlon the followmg points may be checl\ed
carefully-and the corresponding columns are filled correctly.

(a)
- (b)

(©)

(d)
©

Check whether you have firmly pasted your Passport size Photograph ( Scmx 7 cm)in
the prescribed place in the appllcatlon form.-

Check your Eligibility carefully

Check whether you have filled in all the columns of the appllcatlon form corre(,tly and
no columns have been left blank. .

Check whether you have filled in your COMMUNITY/CATEGORY STATUS
correctly in the relevant column. _

Check whether application form has been signed in full by you. ]

ABBREVIATIONS USED IN THE PROSPECTUS MEAN THE FOLLOWIN(;:

oC : Other Community

SC : ‘Scheduled caste :
ST : " Scheduled Tribe ‘ :

OBC : Other Backward Classes |

OPH : Orthopaedically Handicapped Ce
. HH : Hearing Handicapped ' |

Ex- SM : Ex-Serviceman. |

CHIEF POSTMASTER GENERAL
N.E. CIRCLE, SHILLONG -793 001
6 i
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m; o " APPENDIX - I |

MEDICAL CERTIFICATE FROM GOVERNMENT MEDICAL OFF ICER TOBE
PRODUCED BY THE CANDIDATES APPLYING FORTHE POSTS OF POSTAL/
SORTINGASSISTAN TSINARMY POSTALSERVICES.. '

(TO BE WRITTEN IN THE HANDWRITING OF THE DOCTOR ISSUING THE
CERTIFICATE)

Certified fhat I, Dr. ,- R o | has examined Sri_

a) Physica] Standards*: Height +. cms.

b)  Acuityofvision:i) . Visual acuitynot less than 6/1 2 each eye or ri ight eye
‘ . : " 6/6 and left eye 6/24.

‘i) Inalefthanded mdwndua] who shoots from the
left shoulder, the v1sua1 standards for the two eyes will be

- reversed. A
¢)  Heisnotsuffering from any of the fellewingdisabiliﬁes:' -
i) ,t ‘ Coloufblir;dness“_ - ' : e
‘ '.il') " Hearing problems (Earsto be dewaxed/cleaned before

testing) _ . ‘

i) - Low/high b]eod pressure (normal blood pressure 120/
g80) -

) Knockingknee .

V) Flat foot

Vi) Par‘rof chest . A
vi)  STD
viiy Piles - |
Place: i ) o S‘igriétlife di:Govemment Medi’calfOﬁiCer
Date: "~ Designation Stamp: ' |
' | ‘Office Seal
CAUTION: |

As the candidate will be subjected to a medical'examination by the Army Medical Corps. the
Govt. Medical Officer issuing the certificate will take due care before issuing the Certiﬁcate.



| _ 15
f% |

- * The minimum Physical Standard requiréd-is' as follows: v s e
: s “ . ESE .

Hexght(cms)s Welghﬁggggs) i Chest*(cms)

E R J&Kl‘hé;"Puﬁjé!iHiélisiﬁ»5 ey 163 - G aad8 i 7T
. e)Nagalélnd,Mafnipur,'Tr"iffmra- | B B AL a “‘-i'-;\;' iy
Mizoram', Meghalaya, Assam, | R | -
Amn.éé“ial Pradesh, Sikkim - 5 B _
A.ndHi'H Region of West Bengal o ’157 - e 48 Ao 77 
. f) Punjab,Haryéna, Chandigarh' - o170 50 ' 7 | =17
2) Ea’stemUP,Bihar,WéstBengal ‘ ot
- Orissa : ; | : ‘16'9 , 50 | 77
: h) MP;Guja‘ra‘t,_.Ma.harasg;a‘ o | 167 ' .50' 77
1) Andl'l); Pr;desh, Karataka, . |
- Tamil' Nadu, Kerala, Goa and
L Pondicherry - - 165 o0 T
> ( The above medical certificate does not rénderf the candidate medfica:,l_élfy, fit for émployment in’
: Army Postal'Se_ifvices. It will be submitted to Armx M‘j(redliAcal’» Corps _an_d candlidan-te will be -
+ consi‘d‘ered'ﬁtif declared so by the Army l}/_lzgt;iicaﬂl‘;Bb‘ard aftgr mediqal t?xamin‘_ation:)
W
~ 7
8
e e T e s s e B e .
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- . APPENDIX -II

Form of Caste Certificate as prescribed in M.H.A., O.M. No. 42/21/49/N.G.S. dated 28-1- 1952,a
revised in Dept. of Personnel & Administrative Reforms Letter No. 36012/6/76 Est. (S.C.T.) dated
29-10-1977, to be produced by a candidate belonging toa Scheduled Caste or Scheduled Tribe in
suppor“t of his claim. , :

FORM OF CASTE CERTIFICATE ' !

Thisisto 'certi'fy that Sri/Srimati*/Kumari* .

Son/daughter* of L . of v1llage/town* o
in District/Division* _ - of the State/Union Territory - ,
- belongstothe R, caste/tnbe* Wthh 1s recognised as a Scheduled C a';te/

* Scheduled Tribe* under :
The Constitution ( Scheduled Castes) Order, 1950.

*The Constitution ( Scheduled Tribes) Order, 1950. ‘ . v
.*The Constitution (Scheduled Caste) (Union Territories) Order, 195 l )

*The Constltutlon (Scheduled Tribes) ( Umon Tcmtorles) Order, | 95 1.

; . . A‘

[ As amended by the Scheduled Castes and Scheduled Trlbes Llsts (Modlﬁcatlon Order) :

1956, the Bombay Recorganisation Act, 1960, tlie Punjab Recoganisation Act, 1966, the State of

Himachal Pradesh Act, 1970, the North-Eastern Areas (Recoganisation) Act, 1971 and the Sched- .

uled Caste and the Scheduled Tribes Orders ( Amendment) Act, 1976]
*The Constltutlon (Jammu & Kashmn) Scheduled Castes Order, 1956

*The Constitution (Andaman and Nicobar Islands) Scheduled Tnbes Or der 1959 as amendcd
by the Scheduled Castes and Scheduled Tribes Orders (Amendment) Act 1956,

*The Constitution (Dadra and Nagar Haveli) Scheduled Castes Order, 1'962 .

*The Constitution (Dadra and Nagar Haveli) Scheduled Tribes Order, 1962 N
ﬂ»*The Const:tutlon (Pondlcheny) Scheduled Castes Order, 1964 |

*The Constitution (Pondicherry) Scheduled Tribes Order, 1964,

* The Constitution (Utter Pradesh) Scheduled Tribes Order, 1964. -‘

*The Constitution (Goa, Daman and Diu) Scheduled Cas_tes Order,.l 9:68.

*The Constitution (Goa, Daman and Diu) Scheduled Tn'bee Ordel', 1968

.
LA

* The Constitution (Nagaland) Scheduled Tribes Order, 1970.
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* The Constitution (Sikkinﬁ) Scheduled Castes Order, 1978. J T
% Tﬁe Constitution ( Sikkim) Scheduléd Tr_i‘bés Or,(;;er, 1978 | -

* The Constitution (Jammu & Kaslimir) Schedpled 'Tl'jbés Ofdé’r, 1989.

* The Constitution ( Scheduled Castes) OrderstmendmcntAct, 1990. |

*.eThe Coﬁstituti on (Scheduled Tribes) Orders AméndmentAct, 1991

* The Constitution (Scheduled Tribes) Orders Second Amendment Act 1 991

2. This certificate is issued on the basis of the Scheduled Castes/Scheduled Tribes Cemﬁcate
xsqucd to Sri/Srimati* , ) S : father/mother* of
Sri/Srimati/Kumari* - ' of village/town*

in District/Division* ‘ of the State/Union Territory*

who belong to the Caste/Tribe* Wthh 18 recogmzed as a Scheduled Caste/Scheduled Tribe* in the
State/Union Territory* _ - issued by the

dated o '

3. Sri/Srimati/Kumari* - , ___and/or* his/her™ family ordinarily
reside(s) in village/town* _ _of . '

District/Division* of the State/Union Temtory of .

Place: ‘ - » ) Signature:
Date: | : B - - Designation -
State/Union Territory . _ N (with seal of office)

Note: The term “ordinarily resides” used here will have the same;meaning as in Section 20 of the
Representation of the peoples act. 1950.

*Strike out whichever is notapplicable.

- The under-mentioned authorities have been empowered to issue Caslte Certlﬁcates of

v erlﬁcatlon

1. District Magistrate/ Additional District Magistrate/Collector/Deputy Commissioner/

' Additional Deputy Commissioner/Deputy Collector/ 1% Class Stipendiary Magistrate/
Sub Divisional Magistrate/Taluka Maglstrate/Executlve Maglstrate/Extra Assistant
Commissioner.

2. Chief Presidency Magiétrate/Additional Chief Presidency Magistrate/Presidency

Magistrate.

3. Revenue Officer not below the rank ,of Tahasildar.m_«s:_v‘ "

4. Sub Dlvmonal Officer of the area where the candidate and/or his famxly normally
resides. -

10
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l’ﬁ ‘ 3 : APPENDiX'-Hl.

FORM OF CERTIFICATE TO BE PRODUCED BY OTHER BACKWARD CLASSES
(OBC)APPLYING FORAPPOINTMENT TO POSTS UNDER THE

GOVERNMENT OF INDIA

y

(Government of Indla Dept of Personnel and Trammg,O M No. 36033/28/94 Estt. (Res) dated 2-
7-1997)

-

Thisisto certlfy that Sri/Srimati/Kumari*

son/daughter* of ____ of v11lage ,
District/Division* .2 in the . : A State

. . belongstothe A . community which is recognized
as a Backward Class under - ' ' :

*()  Government of India, Ministry of Welfare, Resolution No. 12011/68/93-BCC(C),
* dated the 10" September, 1993, published in the Gazette of India, thraordmary,
Part-1, Section 1, No. 186, dated the 13" September, 1993.

*(ii) Govemment of India, Ministry of Welfa;e Resolution No':l2011/9/9'4 -BCC,
dated the 19" October 1994, published in the Gazette of India, Extraordmary,
Panl SectlonI No. 163 dated the 20* October 1994. : _ S

*(ui) Govemment of India, Ministry of Welfare, Resolution No. 12011/7/95-BCC,
dated the 24™ May, 1995, published in the Gazette of India, Extraordinary,
Part-], Sectlonl No. 88, dated the 25" May, 1995.

*@iv) Govehiment of India, Mm.lstry of Welfare, Resolution No. 12011/44/96-BCC,
- dated the 6" December, 1996, pubhshed in the Gazette of India, Extraoxdmary, 5
Part-1, Sectlonl No. 210, dated the 11" December, 1996. N

W RS IR

, Sfi/Srimati/Kumari*‘ o ‘ and/ or his family ordinarily
reside(s) in the . District/Division* of the - State.
. This isalso to certify that he/she does not belong to the persons/sections (Creamy Layer) mentioned in
Column 3 of the Scheduled to the Governments of India, Department of Personncl and Training, O.M.
No. 36012/22/93-Estt. (SCT), dated 8-9-1993.

Place:
Signature of District Magistrate,
Date: ) .Seal * A Deputy Commissioner,"gt'c_; :
*Strike out whichever is not applicable. - ST

11
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Note: (a) The term ‘ordinarily’ used here will have the same meaning as in Section 20 of the %
Repres,entatiqn of the Pe(,)pl,e;is./,\%cit, 1950,

-

x“:' ) . - "
,12 ' 1A A‘ ¢ \:l‘ o ) ' e ‘ ’ ’ b

(b) The authorities competéit to issue caste certificates are indicated below:

'
" . wu %

(1) Dlstl ict Maglstrate/Addltlonal District Maglstrate/Collector/Deputy C()m
missioner/Additional Deputy Commissioner/Deputy Collector/1* Class

Stipendiary Magistrate/Sub Divisional Magistrate/Taluka Magistrate/

Executive Magistrate/Extra Assi stant Comniissioner (not below the rank of

First Class Stipendiary Magistrate). : N

(1) Chief Presidency Magistrate/Additional Chief Pré:sndency Magistrate/ PI‘CSI
dency Magistrate.

. iiiiii) . Revenue Officer not below the tank of Tahasildér.

(iv)  Sub Divisional Officer of the area where the candidate and/or his famlly nor

mallyresndes e o
.- o ' .1 A P
¥ 3
- : L]
.
. r)
e o et e B
’ 1 t
i
'
N ! ol R
! > § <

]

P
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APPENDIX . IV

MEDICAL CERTIF ICATE TO BE PRODUCED BY THE PHYSICALLY

HANDICAPPED CAND]DATES : ‘
: ‘Photograph
FORM _ I ‘ of the
' candidate
' FORM OF MEDICAL CERTIFICATE FOR THE

ORTHOPAEDICALLY HANDICAPPED

*

[Note -An orthopaedlcally handlcapped person is one who has mlmmum of 40% physically defect or
_ deformatory which causes an interference with normal functlomng of bones, muscles of joints as
mentioned in the Department of Personnel and Training O.M. No. 36035/5/ 88-Estt (SCT), dated
. 4.5.1990. ]

Certified that I Dr. .o eeteereseestetesteseeseetrassaneses st enteeenernentas , Registration No.........../
or* we, the Members of the Medical Board attached to the Special Employment Exchange fot the
physically handlcappedNocanonal Rehabilitation Center for physically handicapped..........cccoocvvuenunn.
have this day (date) ................ ST .. examined the appllcant whose particulars are given below
and that he/she falls Wlthm the above definition.

1. Name of the candidate | v OO S o
2.ldentiﬁcationmark E R .............. S o
3. Sex. - OO
4. Father’sname . o e e e
| S Approximateage - o o et e eereeesesunsssssssssssnnsens e |
6.(A) Nature of disability- ' o
' (2)Clinical dlagnosns
(b) Brief descnptlon of the d1sab111ty A
(c)How far dlsablhty is likely to mterfere in A
" the normal dlscharge of duties of - '
Group ‘C’ non- “technical posts in
_ Govemmentofﬁee. ‘ - S e eivereea ST eeieeertreeterereeraaarraaas
(d) The degree of permanent disability '
according to the Manual for orthopaedic
~Surgeon in evaluating permanent physical
impairment .‘pub‘li'shed by Artificial Limbs
' Maxlufécturirig Corporation of India, o
G.T. Road, Kanpur 208016 [ —— ST

13



‘10 pomt out ettt e st e e e e e e e n e e s e aseeae
_-Signature of the candidate (Signature of Orthopaedlc Surgeon)
s Desxgnatxon
Place: “Office Stamp-
Date: Address:
OR
Signature of Chairman
Member:
, Member: .
Members of the Medical Boal d aftached
to the Specnal Employment Exchange for
the physically handlcaped/Voc ational
Rehabilitation Center for Physically
Handicapped
Place: . _
- Date: Office Stamp: -
NOTE:-1 Medical certificate submitted by the candidate from Orthopaedic Surgeon would be
referred to Medical Board for clearance
NOTE:-2  Medical certificate submitted by the candidates from the Medical Board attached to
Special Employment Exchange for Physically Handicapped or attached to VRC for
_ Physwally handxcapped persons will be accepted strai ghtway
NOTE:-3

2 -

(B) Use of Applicance (Tick relevant from
following list)
7. Any operation done or indicated
8. Any other particulars to clarify the nature and -
extent of disability that the surgeon mi ght like

All the columns in the certlﬁcate should be filled in. Incomplete certlﬁcates are liable
tobe reJ jected disqualifying the candidate for con31derat1on o :

*Strike out whichever s not apphcable.

14



...............................

AN O S o

Name of the candxdate

Father S name
Sex

Identification mark

3 Approximate ege

An estimate of the Residual hearing if any and
the basis on which this estimate has been arrived
at S

©  Rightear
() . Leftear

Onset of deaﬂmes_s'(‘Please state whether deafness

is from birth of acquired later. If it has been.

caused afterwards, the age and cause of deafness |
. maybe mdlcated)

15

— ll —
- FORM -1
, | Photograph
, , . "~ ofthe
- 'FORM OF MEDICAL CERTIFICATE FOR candidate
- THE DEAF
.Certified that I, >, A ST Reglstratlon

/or* we, the Members of the Medical Board attached to the Spec1a1 Employment
Exchange for the physically handlcapped/Vocanonal Rehabilitation Center for physically handicapped
have this day (date) .......... e e ereenareneenes examined the applicant whose
partlculars are given below and that he/she falls w1th1n the above definition.



-

0

8. Please state clearly whether fhe candidate is deaf

b

for the purpose of appointment as LDC or equivalent
posts
Signature of the candidate - (Signature of ENT Specialist)
' B _ - Designation:
Place: _ ‘ . Office Stamp
* Date: ' . o Address:
OR
Signature of-Chairrhen o
Metnber:
Member: v ‘ ‘
Members of the Medical Board attached
to the Special Employment Exchange.
forthephyswal]yhandlcaped/Vocatlonal
~ Rehabilitation Center for Physically -
v ' Handicapped
Place: '
Date: : ' ' Office Stamp

NOTE:-1 Medical certificate submitted by the candidate from ENT Specrahst would be
referred to Medical Board for clearance.

NOTE:- 2 . Medical certrﬁcate submitted by the candidates from the Medical Board attached to

Special Employment Exchange for Physically Handrcapped orattached to VRC for
Physically handrcapped persons will be accepted stralghtway

NOTE:-3  Allthecolumnsin the certificate should be filled in. Incomplete cemﬁcates are ]\1able
to bc rejected disqualifying the candidate for consrderatlon

*Strike out whichever is not applrcable.‘

Printed at the Directorate of Printing & Stationery, Meghalaya, Shillong.



